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COMPLIANCE REPORT ON BEHALF OF CPCB IN
COMPLIANCE TO HON’BLE NGT ORDER DATED 04.09.2025
IN THE MATTER OF M.C. MEHTA VS UNION OF INDIA &
ORS., O.A. NO. 200/2014

This report is submitted in compliance to Hon’ble NGT order dated 04.09.2025
(Annexure-I) in OA No. 200/2014 titled M.C. Mehta vs Union of India & Ors.
The concerned matter is related to remedying of pollution in River Ganga. The

verbatim of the order is as follows:

“Taeeans The Respondent-CPCB is directed to ascertain the
performance and functioning status of the STPs on river Ganga and

submit the report.”

In compliance to the above mentioned NGT order, the operational and
compliance status of 49 Sewage Treatment Plants (STPs) located in 17 front

towns in the state of Uttar Pradesh is given below:

Status of Sewage Management in Ganga front towns in Uttar Pradesh

There are 49 STPs located in 17 Ganga front towns in the state of Uttar Pradesh
having a designed capacity of 1499 MLD. These STPs are monitored on tri-
annual basis by Central Pollution Control Board (CPCB). As per the monitoring
carried out by CPCB during April-July, 2025, 44 out of 49 STPs having
operational capacity of 1443.9 MLD and utilized capacity of 1226.62 MLD (i.e
approx. 82% of operational capacity) were found operational. In the Consent to
Operate issued by Uttar Pradesh Pollution Control Board (UPPCB), STPs are
required to be complied with the treated sewage discharge norms notified by
Ministry of Environment Forests & Climate Change (MoEF & CC) dated
13.10.2017. As per the monitoring carried out during April-July,2025,20 STPs
were found complying and 24 were found non-complying with the same. The
remaining 05 STPs having a designed capacity of 55.04 MLD were found non-
operational. The operational and compliance status of the STPs located in the

state of Uttar Pradesh is given in Table 1 below:
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Table 1: Operational and compliance status of Sewage Treatment Plants in
Uttar Pradesh

S. No.| Name |Ganga| Treat |Desi|Util{Date|Oper|p | TS | B |FC|Compl
of ST | Front {ment T| gne | ize |of M |ation|H| S |O M iance n
Ps | Town |echnol |d C|d c | onit [al/N (m D| | orms
ogy |apa|apa|orin on-O
. . g/M)| ()1
city [city| g |Pera
(M (M tiona m | 00
LD)| LD I Stat g/ | ml
) us D
1. 24 ML Bijnor [UASB | 24 |23.9|30.04|Opera| 8. | 32 [12{<1. |Comply
D STP 5 |.2025[tional | 2 8 | ing
Bijnor,
Near H
emraj
Colony
2. Brajgh |Garhm [UASB | 3 |2.5|22.04|Opera|8.|BD| 2 |260|Comply
at (03 |uktesh .2025tional | 2 | L ing
MLD) |war
STP
3. |Garhm |Garhm [UASB | 6 | 4 |03.07|Opera|7.|BD|B [11x|Non-co
uktesh [uktesh .2025|tional| 7| L |D|10° | mplyin
war ST (war L g
P I %
4. [Narora [Narora [ASP  |2.25|0.97|22.04|Opera| 7. |BD| 3 | <1. |Comply
INAPS .2025}tional | 6 | L 8 | ing
Towns “
hip ST
P
5. [Narora [Narora [SBR 4 | 2 |22.04|Opera|7.|130|45|47x|Non-co
Town ( .2025|tional | 9 10*| mplyin
4.0 ML g
D) BOD,T
SS,FC
6. | Anups [Anups [MBBR | 1.5 |0.75[23.04|Opera| 7. | 58 |38|<1.|Non-co
ahar 1. [hahr .2025]tional | 4 8 |mplyin
5 MLD g
STP, Z BOD
one A
7. |AnupsalAnups |WSP  |0.81| 1 |23.04|Opera|7.|BD|12|68x|Non-co
har 0.8 |hahr .2025(tional | 9 | L 10% | mplyin
1 MLD g
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STP, Z FC
one A
8. |AnupsalAnups WSP |1.75| 4 |23.04|Opera|7.|BD|10|BD [Comply
har 1.7 thahr .2025]tional [ 4 | L L | ing
5 ML
D STP
, Zone
B
9. |AnupsalAnups [MBBR | 1 |0.5|23.04(Opera|7.| 46 |18({33x|Non-co
har 1.0 |hahr .2025(tional | 8 10* | mplyin
MLD S g
TP, Zo FC
ne B
10. [Jalalpu [Kannau| SBR | 13 |6.9 [17.07|Opera 45 |Comply
r Amar| j .2025|tional - ing
a(13 3' 15.6[12
MLD)
STP
11. {130 M |Kanpur| ASP |130|128.]15.05|Opera 7.9x|Non-co
LD Jaj 97 |.2025|tional| 10* | mplyin
mau S 3' 38.6|51 g
TP Kan BOD, F
ur C
12. [43 ML |Kanpur| ASP | 43 |25.9|15.05|0Opera| 7.9x|Non-co
D Jajm .2025|tional | 7. 12| 10* [ mplyin
26.8
au Kan - .6 g
ur FC
13. Jajmau |[Kanpur| UASB | 5 | - |22.05|Non- - -
(5ML .2025|opera
D) Kan tional| | |
ur
14. 210 M |Kanpur| UASB | 210 (136.|16.07(Opera 490|Non-Co
LD Bin 01 [.2025]tional mplyin
7. 33
gawan 2 25.4 7 g
STP, K ' BOD
anpur
15. 30 ML |Kanpur| SBR | 30 |29.2|01.07|Opera 40 |Comply
D STP 8 [.2025(tional| 7. 211 5 ing
at Pank 01 |95
ha
16. |42 ML|Kanpur| ASP | 42 |27.3|16.07|Opera 45 |Comply
D Sajar 6 [.2025|tional| 7. ing
i STP, 3 13.8|14

Kanpur
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17. Bithoor(Bithoor|Constru| 0.08 |0.04{15.05|Opera| 7. |[45.6{12|1.3x[Non-Co
(80 KL cted we .2025|tional| 5 2| 10° | mplyin
D) STP tland g
FC
18. 32 KL (Unnao| FSTP [0.03| - [17.06|Non-
D FST Z .2025|opera
P, Nan tional| -| - | -| - -
dauli V
illage
19. (15 ML (Unnao| SBR | 15| - |17.06{Non-|-| - |-| - -
D, STP .2025|opera
Dakari tional
20. 29 ML |Prayagr|FAB re| 29 |36.0(18.06/Opera 610|Comply
D STP | g actor 7 |.2025|tional 7 ing
, Salori 119.4|15 -
5
, Praya
graj
21. Salori ([Prayagr] SBR | 14 |10.9]|18.06|Opera 2.2x|/Non-Co
Bakshi | aj 9 |.2025|tional 10° | mplyin
Bandh) 7.1<2. 5 g
14 ML 415 FC
D Pray
agraj
22.160 ML |Prayagr] UASB | 60 28.05|0Opera 180 [Comply
D STP, aj 20.9 .2025]|tional - 27 ing
Rajapu 13
7 3 8
r, Praya
eraj
23.|10 ML [PrayagrBTT fol| 10 [15.7[28.05|Opera 200 |Comply
D STP | aj |lowedb .2025|tional - 13 ing
, Pongh y ASP "117.8
3 S
at, Pray
agraj
24. 25 ML [PrayagrBTT folf 25 (33.9[28.05|Opera| 1.7x|Non-co
DSTP | aj |[lowedb 7 |2025|tional| 10° | mplyin
, Kodra y ASP 2' 3.6|15 g
, Praya RC
eraj
25. 80 ML |Prayagr] ASP | 80 17.06(Opera 200|Comply
D STP ] .2025(tional in
Naini ? 109. 2 & 13.5 = :
4 ’ 51 4 7

Prayagr

4]
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26. 42 ML |Prayagr] FCR | 42 17.06|Opera 1.3x/Non-co
D STP,| aj 47.3|.2025|tional| 7. |, o 4|10 10* | mplyin
Naini 2 9 71 |4 g

FC

27.150 ML |Prayagr{BTT fol| 50 17.06|0Opera 1.7x|Non-co
DSTP| aj [(lowedb .2025|tional 10° | mplyin
, Numa y ASP $7.1 1 18.9 17 g
yadhai, 4 6| .3 FC
Prayagr
aj

28. (14 ML |Prayagr] FCR | 14 [18.4(18.06|Opera 9.3 |[Non-co
D STP | aj 6 |.2025|tional 7 < |X10| mplyin
Phapha 5' 56(1.| 3 g
mau Pr 0 o &
ayagraj

29.|16 ML |Prayagr] FCR | 16 |13.5{18.06(Opera - 680|Comply
D STP,| aj 5 |.2025|tional 6. 7418 ing
Jhunsi

30. {14 ML |Mirzap| UASB | 14 |13.209.07|Opera| 6. [21.7|17| 1.7 |Non-co
D STP | wur 9 [.2025|tional| 9 .9 [X10| mplyin
Mirzap 4 g
ur (Pak FC
ka Pok
hra)

31.|7 MLD|Vindhy| SBR | 7 |3.41{25.06(Operaj & 4.5 [Non-co
, STP, | achal, 6 |.2025(tional| 7. |< 2. 5 X 10| mplyin
Vindhy |Mirzap 50510% % g
achal, ur FC

32.18.5 ML |Mirzap| SBR | 8.5 |6.43|09.07|Opera| 6.(10.3|124| 20 |Comply
D, New| ur 3 |.2025(tional| 7 oF ing
sSTP. P
akka P
okhra

33.18.5 ML |Mirzap| SBR | 8.5 |6.43(25.06(Opera| 7.[2.6|5.|2.0 |[Non-co
D, STP| wur .2025(tional| 2 1 [X10| mplyin
, Bisun . g
darpur FC

34.|10 KL |Chunar| FSTP |0.01| - |09.07[Non-|-| - |- | - -
D FST .2025|Opera)

P Chun tional
ar, Mir
zapur

35. 80 ML |Varana|TF & A| 80 | 55 [24.06|Opera| 7. 10.6| 8 20 |Comply

D STP | si SP .2025]|tional| 6 | ing
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at Dina
ur
36.|50 ML |Varana| SBR | 50 [51.6]|18.06|Opera 2.2x|Non-co
D STP,| si 2 |.2025|tional| 7. 10° | mplyin
19.5| 7
Raman g
na FC
37.32 KL |Farruk| ABR [0.03(0.00{16.07|Opera 330|{Comply
D FST | habad 2 | 5 |.2025|tional ing
P, Near -
Bairog ; 7.
hat Te 1.8 5
mple F
arrukha
bad
38. 30 ML |Farruk 30 [17.4/16.07|Opera 140|Comply
D STP, | habad .2025|tional ing
near B -
bisigssls SBR 109
at Tem
le,
39.(17.7 M | Farruk 17.7117.6{16.07|Opera 220|Non-Co
LD ST | habad SBR .2025|tional| 7. 938113 0 |mplyin
P, Fate g
hgarh FC
40. (140 M |Varana| ASP |140 |98.5|24.06|0Opera |20 Comply
LD ST | si 1 [.2025]|tional| 7. |< 2. 5 ing
P at Di 5 O'
napur
41.|10 ML |Ramna| A20 | 10 |9.58|18.06|Opera <110 Comply
D STP, |gar, Va .2025|tional| 7. ing
: 6.3 | 3.
Ramna | ranasi 0
gar
42.19.8 ML|Varana| ASP | 9.8 |9.9|18.06|Opera 3.3x|Non-co
D Bhag| si 2025/tional| , | _ 5 10% | mplyin
wanpur ' 5 15 g
, Varan FC
asi
43.(120 M |Varana| SBR | 120 |53.5|24.06|Opera |40 Comply
LD ST si .2025|tional| 7. ing
7.6]5.
P at Go 0
ithaha
44.112 ML |Varana| ASP | 12 |2.82{18.06(Opera < 4.0x Non-co
D BL si 3 [.2025(tional| 2.6 5. 1'03 mplyin
W ( for 0 g
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mer kn FC
own as
DLW)

45. 35 ML |Bareill [Extende| 35 |15.1 - - - - -
D STP y |d Aerati
PlanF, on 09.07 Non-
Sarai T 2025 Opera
alfi, Ba ] tional
reilly,
LLP.

46. |01 ML |Bareill SBR 1 10.87
D STP 5 Non-Co
Girdh . 09.07|Opera] 6. 75 7.12.2x| mplyin
A 2025|tional| 8 | " | 4 [10*| g
ipur, B FC
areilly

47. 20 ML |Bareill SBR 20 [18.0
D STP 9 Non-Co
Ch b, y 09.07|Opera| 6. 8.4 12}4.9x| mplyin
S .2025|tional| 9 | " [.5[10°| g
ri, Bare
4 FC
illy

48. 142 ML |Bareill [SBR 42 143.0
D STP 5 Non-Co
e 09.07Operal6.| , (6. [1.4x mplyin

.2025|tional| 8 31104 g

gla, Ba FC
reilly

49. 21 ML |Ghazip|SBR 21 |1.23|31.07
D STP | ur 2025
, Jamu Opera| 7. 521012 < 1.|Comply
na Dev tional| 6 | ™ 8 | ing
a, Ghaz
ipur p

(

e

(Dinabandhu Gouda)
Scientist ‘F’

Central Pollution Control Board
19.11.2025
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Item No. 14 Court No. 1

BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 200/2014
(IA No 340/2022, MA No 480/2018,
MA No 872/2018, MA No 875/2014)

(In respect of State of Uttar Pradesh)

M C Mehta Applicant
Versus

Union of India & Ors. Respondent(s)
Date of hearing: 04.09.2025

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER
HON’BLE MR. SUDHIR KUMAR CHATURVEDI, EXPERT MEMBER
HON’BLE DR. SUJIT KUMAR BAJPAYEE, EXPERT MEMBER

Applicant: Ms. Katyayni, Adv. for Applicant (Through VC)

Respondents: Mr. Bhanwar Pal Singh Jadon, Ms. Gargi Chaturvedi, Ms. Anjali Sharma
& Mr. Shivansh Sharma, Advs. for the State of UP
Mr. Pradeep Misra & Mr. Daleep Dhyani, Advs. for UPPCB (Through VC)
Mr. Gigi. C. George, Mr. Ishwer Singh & Mr. Sunil Kumar, Advs. for
NMCG
Ms. Suman Arora, Adv. for CPCB

ORDER

1. A letter has been circulated by the learned Counsel appearing for the
State of UP seeking an adjournment on the ground that he has been
recently engaged. The prayer is allowed. Learned counsel appearing for the
State of UP is also directed to ensure compliance of the directions
contained in paragraph 9 and 10 of the order dated 23.07.2025. The
Respondent-CPCB is directed to ascertain the performance and

functioning status of the STPs on river Ganga and submit the report.

2. Liston 21.11.2025.

Prakash Shrivastava, CP
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Dr. A. Senthil Vel, EM

Sudhir Kumar Chaturvedi, EM

Dr. Suyjit Kumar Bajpayee, EM

September 04, 2025
Original Application No. 200/2014
A



